19.05.2017 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

19.05.2017

COURT NO. 6
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.15 P.M

1. W.P.(C) 7700/2015 DIN DYAL GUPTA ARUN KUMAR SINGH
VS. UNION OF INDIA RAJAN SABHARWAL
AND ORS.

COURT NO.36
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.M.C 99/2012 PAVINDER AHLUWALIA IN PERSON
VS. STATE AND ANR. MEENAKSHI CHAUHAN
KIRTI UPPAL, Y.R. SHARMA
S.P. SINGH CHAUDHARY

2. CRL.A 73/2016 SHARWAN YOGENDRA VERMA
VS. STATE HIREIN SHARMA
3. CRL.M.C 3482/2011 SRIKANT JAIN MANOJ OHRI, ARUN SRIVASTAVA
CRL.M.A. 5897/2017 VS. STATE THR. CBI Y.R. SHARMA, ABHIMANYU SINGH

NARENDER MANN, MANOJ PANT

COURT NO. 29
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. CRLA 486/2016 ASHOK KUMAR @ ASHU PRAMOD KUMAR DUBEY
VS. THE STATE NAMITA WALI, AKSHAY SEHJPAL
(NCT OF DELHI) MEENAKSHI DAHIYA
2. CRL.A 443/2016 JUDGE KUMAR @ P.R. AGGARWAL, Y.R. SHARMA
CRL.M.A 7162/2017 DEEPAK ARUN SRIVASTAVA, AMIT GUPTA

VS. THE STATE OF
NCT OF DELHI

COURT NO. 30
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M

1. CRLA 127/2002 JEEWAN DEEP & ORS AMAN MEHTA
VS. THE STATE PANNA LAL SHARMA
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